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IN THE INCOME TAX APPELLATE TRIBUNAL “SMC” BENCH KOLKATA

A ST AU, TP TeSTT & gHET |

BEFORE SHRI GEORGE MATHAN, JUDICIAL MEMBER
3TIHT 39Tl W/ITA N0.652/KOL/2025

(fraRoT 9§ / Assessment Year :2017-2018)

Surya Sen Colony Sarada Vs | ITO, Ward-1(4), Jalpaiguri
Vidyamandir Parichalak Samity
Putimari, PO Balaram, Jalpaiguri

PAN No. :AANAS 3123 J

(3rdremedf /Appellant) - (weaff / Respondent)
fereTRelt #r 31T & /Assessee by :| Ms. Puja Somani, AR
TTEq & 3T | /Revenue by -| Smt. Sima Das Biswas, JCIT-Sr.DR
geTars &1 g / Date of Hearing : | 17/07/2025
gvoT &7 ari@/Date of Pronouncement |- | 17/07/2025

3MEA/ORDER

This is an appeal filed by the assessee against the order of the Id.
AddIl./JCIT(A)-10, Mumbai, dated 06.02.2025 for the Assessment Year
2017-2018.

2. The appeal was called for hearing today. An adjournment application
has been filed, however, Ms. Puja Somani, CA appeared through video
conferencing and she was not in uniform. Consequently the adjournment
application filed by the assessee is rejected and the appeal of the assessee
Is disposed off.

3. As the assessee has not been able to make any submission before
the Tribunal and the assessee has not been able to point out any error in
the appellate order, therefore, the order of the Id. AddI./JCIT(A)-10, Mumbai

stands upheld and appeal of the assessee stands dismissed.
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ITA No.652/KOL/2025
4, In the result, appeal of the assessee is dismissed.
Order dictated and pronounced in the open court on 17/07/2025.

Sd/-
(STTST ATY)
(GEORGE MATHAN)
1% §EET / JUDICIAL MEMBER

FIARIdT Kolkata: &eTis Dated 17/07/2025

Prakash Kumar Mishra, Sr.P.S.
3meer iy gfafef™ 3rE®a/Copy of the Order forwarded to :
1. 3rdramadf/ The Appellant-

2. gcgdf / The Respondent-

3. 3P IMYII(3UIS) / The CIT(A),

4 g TgF / CIT
faurfa ufafAfe, smaex erdielia 3if@xur, wYaehIar / DR,
ITAT, Kolkata

6. amE wr$er / Guard file.

JMSATTAR/ BY ORDER,
HcaTiad 9fd //True Copy//

(Assistant Registrar)
Income Tax Appellate Tribunal, Kolkata
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